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The ParUamenUry !ecretuy to the 
Minister of &:atJ:.dlaJ Allain (SbrI 
Sadath AU .IDwI): (a) and (b). The 
Government of India are not aware 
of any countrywide celebrations orga M 

nised in the United Kingdom. The 
Royal India, Pakistan and Ceylon 
90ciety are arranging some program-
me in London on two days, namely, 
12th and 13th May. 

Tagore centenary celebrations are 
being organised in many countries. 

CorrupUon Cbara'es by Shri C. D. 
Deahmukb. 

"'396 r Shrl P. K. Deo: 
• '\. Shri Muhammed EUas: 

Will the Prime Minister be pleased 
to state: 

(a) whether a test case of alleged 
corruption cited by Shri C. D. Desh-
mulch was referred flo Shri S. R. Das, 
former 'Chief Justice of India for exa-
mination; 

(b) whether the examination has 
been completed.; and 

(C) if so, the result thereot? 

The Depaty Minister of External 
Aftalrs (ShrimaU Lakshmi Meaon): 
(a) Yes, a certain case was referred 
to Shri S. R. Das by Shri C. D. Desh-
mukh. 

(b) and (c): Shri S. R. Das took a 
great deal of trouble to examine this 
case and came to the conclusion that 
it lacked substance. 

Development of Calcaua 
r 8hrlmatl ReDa 

Cllakravartty: 
Shri Barish Chandra 

Matlnlr: 
Shrl Trldlb Kamar 

Chaadharl: 
"'311. Shri Arjan Sinp 

Bhadaarta: 
I Sln'l P. G. Deb: 

~ 
Shri P. K. Dee: 
Shrl Indrajlt Gupta: 
Sbrl Sima. Ghoae: l Dr. Vljaya Anaada: 
8brinaat1 IIa PaIcIaoadImrI: 

Wia the Minister of........ be 
plflUpd to &tate: 

(a) whans their reaction to the pro-
posal for the development of the city 
01 Calcutta and whether it 'has been 
included in the coming Plan; 

(b) whether the World Bank bu· 
been approached for funds; 

(C) whether ~ Central Govern-
ment .have not agreed to release part 
r! PI 480 funds for this purpose; 

(d) if not, how much is to be alloca-
ted; 

~ e) whether American experts are 
being sent to work out details of the 
agem:y to be entrusted with this work; 
and 

(f) will U. S. foreigners be members 
of t·ru::; Board and it so, what will be 
th(>ir powers? 

The Deputy Minister of PIaIuIIq 
(Sllr! S. N. Misbra): (a) to (I). Pl'ob-
It:ms relating to the City of Calcutta 
have been under the consideratl.m 01 
WesL Bengal as well as the Govern-
mC:IL of India. Some studies have 
becn slready undertaken by the State 
Government and by the World Health 
O:-ganisation. With a view to assis-
ting io the preparation of a Master 
Plan fOl' Calcutta, 1Ihe Ford Founda-
tiem have ·been requested to arrange 
for <.t team of experts. No approach 
for funds has 'been made so far to the 
World Bank or to any other agency. 
However, in the Third Five Year Plan,. 
a provision of Rs. 10 crores is being 
made at :the Centre, and It is under-
stood that a similar provision Is Ukely 
to he made In its pIan by the West 
Renga 1 Government. 

Tea Exports 

f Sbrt Ap4i: 
Shrl Wodeyar: 
Shri Supndhl: ·.'1 Shrl M. B. Thakore: 
~hrl A. M. Tariq: 
I!Ibrl K. U. ParDl&r: 
8hri Prakash Vir 8bu&ri: 

Will the Minister of Coauaen!e aDd 
Indastry be pleuedto state: 

(a) whet'ber it is a tact that tea auc-
tioning and brokin, for eoxporb In I 




